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11.05 bI's, 
INDIAN TARIFF (AMENDMENT) 

BILL-
THE DEPUTY MINISTER IN THE 

MINISTRY OF COMMERCE (SHRI 

MOHD, SHAFI QURESHI): I be, to 
move for leave to introduce a Bill 
further to amend the Indian Tarift 
Act, 1934. 

MR. SPEAKER: The question is: 
"That leave be granted to intro-

duce a Bill further to amend 
the Indian Tariff Act, 1934." 
The motion was adopted. 

SHRI MOHD. SHAFI QURESHI : 
I introduce the Bill 

11.06 hn. 
OFFICIAL LANGUAGES AMEND-

MENT) BILL-Contd. 
CLAUSE 2--(Substitution of new src-

tion for section 3 )-Contd. 
MR. SPEAKER: The House will 

now take up further clause by clause 
consideration of the Bill to amend the 
Official Languages Act, 1963. We have 
already spent one hour more than the 
time allotted for it. But, I am told, 
there are two more speakers. I would 
allow them time and request them to 
be brief. 
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